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Coconvr Husxk Conmmon (Awmor.)
Onroxe, 1876, Cxrririsd ACCOUNTS OF
Cotr Boasp, Exwaxviam ror 1973-T4
AND CoMwmMENTS OF COMPTROLLER &
Avunmrop GENERAL ON THE ANNUAL
Reronr Or DSIDC rOr THR PERIOD
reonM 15-2-71 10 31-3-72

SHRI B. P, MAURYA: On behslf
of Shri A. P. Sharma, 1 beg to lay
on the Table—

(1) The Coconut Husk Control
(Amendment) Order, 1978 (Hind}
ang English versions) published
in Notification No. S.0. 2168 in
Gazette of India dated the 286th
June, 1976, under sub-section (6)
of section 3 of the Essential Com-
modities Act, 1955, [Placed in
Library. See No LT-10891/76]

(2) A copy of the Certified
Accounts (Hindi ang English ver-
sions) of the Cowr Board, Erna-
kulam for the year 1873-7¢ und the
Audit Report thereon, under sub-
section (4) of section 17 of the
Coir Industry Act. 1853 [Placed
i Library, See No. LT-10982 76]

(3) A copy of the Comments
(Hindi and Enghsh versions) of
the Comptroller and Auditor
General on the Annual Report of
the Delhi Small Industries Develop-
ment Corporation Limited, Delhi
for the period from 15-2-71 to
31-3-72, under sub-section (1) of
section 618A of the Companies Act,
1856. [Placed in Library. See No,
LT-10993/76].

NOTIFICATIONS UNDER TAmm. Nabu
PaYMENT Oor SaLArIEs AcT, 1961 AND A
STaTEMENT

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(BHRI F, H. MOHSIN): 1 beg to lay
on the Table—

{1) A copy each of the following
Notifications (Hindi and English ver-
slons) under sub-section (3) of sec-
tion 14 of the Tamil Nadu FPay-
ment of Salaries Act, 1931 read with
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clause (c)(iv) of the Proplamation
dated the 31st January, 1076 issusd
by the President in relation to the
State of Tamil Nadu:-—

(1) 8.R.0. A-444/76 published
in Tamil Nwdu Government
Gazette dated the 22nd October,
1978 making certain amendment
to the Tamil Nadu Ministers’
Travelling Allowances Rules, 1801,

(i) SRO. A-445/75 published
in Tamil Nadu Government
Gazette dated the 22nd October,
1975 making certain amendment
to the Temil Nadu Legislature
Travelling Allowance Rules, 1953,

{(2) A statement (Hindi and
English versions) showing reasons
for delay in laying the above Noti-
fications.

[Placed n Library. See No LT-
10994/76]

Norrrications uNper NAvy Acr, 1957

THE DEPUTY MINISTER IN THE

MINISTRY OF DEFENCE (SHRI

J. B PATNAIK): (1) I beg to relay
on the Table a copy each of the
following Notifications (Hindi and

Englhish ver<ions) under section 186 of
the Navy Act, 1957. —

(i) The Nuvy (Pension) First
Amendment Regulations, 1978 pub-
lished in Notification No. SR.O. 98
in Gazette of India dated the Ist
May, 1976. [Placed in Library. See
No. LT-10840/76].

(ii) The Navy Leave (Second
Amendment) Regulsations, 1976,
published in Notification No. SR.O,
100 in Gazette of India dated the
1st May, 1876,

(ili) The Navy (Pension) Second
Amendment Regulations, 1976,
published in Notification No. 8.R.O.
108 in Gazette of India dated the
8th May, 1978

(iv) The Navy (Pension) Third
Amendment  Regulatioms, 1078,
published in Notification No. SR.O.



